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London for negotiations? IHe has not re-

plied to that.

THE VICE- CHAIRMAN (SYED SIB-
TEY RAZ1) : All right . The hon. Mem-
bers made their points. Many Members
spoke on this. The matter was raised the
day before yesturday also. And today
agrin it was raised by Mr. Mathur. The
Government has already clarified its posi-
tion, and they have expressed their stand.
The hon. Prime Minister is also coming
to this House to reply to the discussion
on the Ministry of Defence. So, I think,
it does not require a separate sta‘ement.
(Interruptions) 1 think that is not needed.

SHRI JAGDISH PRASAD MATHUR:
Kindly do not give a ruling like this,
(Interruptions)

THE VICE-CHAIRMAN (SYED SIB-
TEY RAZI) On this matter, a separate
statement is not necessary.

SHRI SIKANDAR BAKHT: Let the
Governmeit decide about it. For God’s
sake, do not give a ruling. (Interruptions)

THE VICE-CHAIRMAN (SYED SIB-
TEY RAZI) : Now, we go to the Special
Mentions, |

SPECIAL MENTIONS
Drinking Water Problem in Gujarat
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SHRI JAGESH DESAI (Maha rashtra) :
Mr. Vice-Chairman, Sir, 1 support the de-
mand. This is a serious matter. The
Central Government must come to the help
of the Gujarat Government. The people
are facing a lot of difficulties there, They
are not getting wafer in many areas of
Gujarat. T support this.

Closure of Gaya Cotton and Textile
Mills, Bihar
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